
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Friday,2nd May 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/100/2015 BASANT KUMAR BAGARIA
            Versus
THE STATE OF ASSAM AND 6 ORS

MR.D P CHALIHA
MR.U K DAS
MS.M SHARMA

MSB DEVI(R-4TO7)
GA, ASSAM
MR.R SARMA(R-4TO7)
MS.K D SARMAH(R-4TO7)
MR S SANCHETI (r-4.1,4.2)
MS S BHUMIJ
MR. A SANCHETI (r-4.1,4.2)
MR. U GOSWAMI (r-
4.1,4.2)
MR. R C SANCHATI (r-
4.1,4.2)
MS.H SARMA(R-4TO7)

2 WP(C)/4662/2020 SIBU BANIK
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR B SINHA GA, ASSAM
SC, FINANCE

3 WP(C)/2092/2023 JAYANTA DAS
            Versus
THE BODOLAND TERRITORIAL COUNCIL
AND 6 ORS

MR. R SALOI
MR. S BORTHAKUR
MR S NANDI

GA, ASSAM
SC, BTC
SC, REVENUE

4 WP(C)/5853/2023 KEDAR NATH PATHAK AND 17 ORS
            Versus
THE STATE OF ASSAM AND 15 ORS.

MR. M K SARMA
MR. J DEKA
MR. P TELI

GA, ASSAM
DY.S.G.I.
SC, P C B A
SC, PWD

5 WP(C)/4340/2024 PRASANNA GOSWAMI
            Versus
THE STATE OF ASSAM AND 5 ORS

MRS A BUJARBARUAH
MS A.SARMA

SC, SEC. EDU.
SC, FINANCE

6 WP(C)/4344/2024 GANGA DEVI CHETRI
            Versus
THE STATE OF ASSAM AND 5 ORS

MD H R AHMED
M BEGUM

GA, ASSAM
SC, SEC. EDU.
SC, FINANCE

7 WP(C)/5932/2024 RANTU BORDOLOI AND 6 ORS
            Versus
THE STATE OF ASSAM AND 16 ORS

MR S BORTHAKUR
MRS. G SARMA
MR. D GOGOI

GA, ASSAM

8 WP(C)/233/2025 DAMAYANTI DAS
            Versus
THE STATE OF ASSAM AND 12 ORS.

MR. K R PATGIRI
MS CHITRALEKHA DAS
MS K BARMAN
MS. D. DEVI

SC, ELEM. EDU
GA, ASSAM
SC, SEC. EDU.
SC, BTC
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010112922015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158002020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010080002023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010214872023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010172552024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010172652024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010229092024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010269472024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 02/05/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR J DAS 01-04-2025 To 02-05-2025
2) MR A K DAS 08-04-2025 To 08-05-2025
3) MR. P SARMA 07-04-2025 To 04-05-2025
4) S. K. GUPTA 11-04-2025 To 04-05-2025
5) MR. R BHAGAWATI 20-04-2025 To 04-05-2025
6) MS. N M DEKA 05-04-2025 To 19-12-2025
7) MR D K DAS 21-04-2025 To 02-05-2025
8) MR. O P BHATI 11-04-2025 To 03-05-2025
9) R C SANCHATI 21-04-2025 To 05-05-2025
10) MR. A H ALAMGIR 21-04-2025 To 02-05-2025
11) MR. A R TALUKDAR 21-04-2025 To 06-05-2025
12) MR J CHOPRA 30-04-2025 To 04-05-2025
13) MR. V K CHOPRA 30-04-2025 To 04-05-2025
14) MR. L C DEY 24-04-2025 To 15-05-2025
15) MS. S G BARUAH 23-04-2025 To 02-05-2025
16) MR. P A AHMED 22-04-2025 To 03-05-2025
17) MR A K MAHESWARI 24-04-2025 To 02-05-2025
18) MS. R VERMA 28-04-2025 To 07-05-2025
19) MR J P CHAUHAN 28-04-2025 To 07-05-2025
20) MD. B HUSSAIN 28-04-2025 To 02-05-2025
21) MR A H TOUFIQ 28-04-2025 To 02-05-2025
22) J SHARMA 25-04-2025 To 03-05-2025
23) MR. P K DAS 29-04-2025 To 05-05-2025
24) MR. A BISWAS 30-04-2025 To 02-05-2025
25) MR. M R SODIAL 29-04-2025 To 04-05-2025
26) MS. R S SADIAL 29-04-2025 To 04-05-2025
27) MR. M H LASKAR 01-05-2025 To 02-05-2025
28) MR. D HUSSAIN 01-05-2025 To 08-05-2025
29) MS.SHOMA DASGUPTA 10-05-2025 To 31-05-2025
30) MS SUPRIYA DASGUPTA 10-05-2025 To 31-05-2025
31) MS. A BHATTACHARYYA 05-05-2025 To 09-05-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Friday,2nd May 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS
1 WP(C)/3030/2020 PRABIR BISWAS

            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. S BANIK GA, ASSAM
SC, REVENUE

2 WP(C)/3182/2020 PRADIP BRAHMA
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. S. DEY
MR P DEKA
MR. B BORAH
MR. N GOSWAMI

GA, ASSAM
SC, REVENUE

3 WP(C)/3953/2022 DEBA BALA TAMULI AND 17 ORS.
            Versus
THE STATE OF ASSAM AND 33 ORS.

MR B P BORAH
MR P J DUTTA
MR R S RONGHANG
MISS. J GOGOI
MR. P DEKA
MS. G GOSWAMI

MR R SINGHA (R-
9,26,20,31,25,18,7,8,11,12,13,21,22,23,15,24,27,28,30,32)
MR. D BORAH (r-29)
MS S PATOWARY(R-
9,26,20,31,25,18,7,8,11,12,13,21,22,23,15,24,27,28,30,32)
SC, HEALTH AND F W

4 WP(C)/200/2023 REHANA BEGUM MAZUMDER
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. S D PURKAYASTHA
MS. S PHUKAN

GA, ASSAM
SC, AG
SC, REVENUE
SC, FINANCE

5 WP(C)/2003/2024 SAYRA KHATUN
            Versus
THE STATE OF ASSAM AND 5 ORS

MRS. M A OZAH
MR. R BORPUJARI (SC, FINANCE)
MR. D BORA (GA, ASSSAM)

MS. H TERANGPI (SC, SECONDARY EDUCATION)
6 I.A.(Civil)/83/2025

in WP(C)/4866/2024
NAWSHAD ALI AHMED
            Versus
THE STATE OF ASSAM AND 4 ORS

MR H DAS
D BARUAH

SC, HIGHER EDU
SC, AG (A AND E)

WITH
WP(C)/4866/2024 NAWSHAD ALI AHMED

            Versus
THE STATE OF ASSAM AND 4 ORS

MR H DAS
D BARUAH

SC, HIGHER EDU
SC, AG (A AND E)
MR. P BOIRAGI (R-4)
MR. S J SARMAH(R-4)

7 WP(C)/713/2025 ABAN HAZARIKA
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR K BHUYAN
MR. M U E BHUYAN
R K TALUKDAR

GA, ASSAM
SC, SEC. EDU.

8 WP(C)/742/2025 MANASWEE GOHAIN
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. J PATOWARY MR. K N CHOUDHURY(R-4,5,6,7)
GA, ASSAM
MR. D J DAS (R-4,5,6,7)
MS N MAHANTA(R-4,5,6,7)
MR. TANUZ KASHYAP(R-4,5,6,7)
SC, EDU
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010101392020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010108022020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032752022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010004372023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010071182024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010277692024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010191182024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024192025
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023232025


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 02/05/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR J DAS 01-04-2025 To 02-05-2025
2) MR A K DAS 08-04-2025 To 08-05-2025
3) MR. P SARMA 07-04-2025 To 04-05-2025
4) S. K. GUPTA 11-04-2025 To 04-05-2025
5) MR. R BHAGAWATI 20-04-2025 To 04-05-2025
6) MS. N M DEKA 05-04-2025 To 19-12-2025
7) MR D K DAS 21-04-2025 To 02-05-2025
8) MR. O P BHATI 11-04-2025 To 03-05-2025
9) R C SANCHATI 21-04-2025 To 05-05-2025
10) MR. A H ALAMGIR 21-04-2025 To 02-05-2025
11) MR. A R TALUKDAR 21-04-2025 To 06-05-2025
12) MR J CHOPRA 30-04-2025 To 04-05-2025
13) MR. V K CHOPRA 30-04-2025 To 04-05-2025
14) MR. L C DEY 24-04-2025 To 15-05-2025
15) MS. S G BARUAH 23-04-2025 To 02-05-2025
16) MR. P A AHMED 22-04-2025 To 03-05-2025
17) MR A K MAHESWARI 24-04-2025 To 02-05-2025
18) MS. R VERMA 28-04-2025 To 07-05-2025
19) MR J P CHAUHAN 28-04-2025 To 07-05-2025
20) MD. B HUSSAIN 28-04-2025 To 02-05-2025
21) MR A H TOUFIQ 28-04-2025 To 02-05-2025
22) J SHARMA 25-04-2025 To 03-05-2025
23) MR. P K DAS 29-04-2025 To 05-05-2025
24) MR. A BISWAS 30-04-2025 To 02-05-2025
25) MR. M R SODIAL 29-04-2025 To 04-05-2025
26) MS. R S SADIAL 29-04-2025 To 04-05-2025
27) MR. M H LASKAR 01-05-2025 To 02-05-2025
28) MR. D HUSSAIN 01-05-2025 To 08-05-2025
29) MS.SHOMA DASGUPTA 10-05-2025 To 31-05-2025
30) MS SUPRIYA DASGUPTA 10-05-2025 To 31-05-2025
31) MS. A BHATTACHARYYA 05-05-2025 To 09-05-2025
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